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CENTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR BENCH JABALPUR
W

original application No. 278 of 2003

Jabalpur, this the 9th day of May 2003

Hon'ble shri R.K. Upédhyaya - pAdministrative Member.

Ha'ble shri J.K. Kaushik

= Judicial Member.

Rabinson son of Shri K.D.Walter,
aged about 56 years, occupation Sr.
Asstt. Driver, S.E. Railway, Posted

at Bijuri, pDistt. Shahdol M.p.

soe AEEJ.-’-C ant

(By Advocate = shri anil Dwivedi)

Versaus

1. Union of India, through the
Secretary, Railway Ministry,

Rall Bhawan, New Delhi.

2. Senior Divisional Personal officer,
S.E. Railway, Bilaspur pistt.

Bilaspur.

3. Assistant Divisional Electrical

Engineer, 0.P. shahdol,
shahdol .

S.E. Railway,

e Reg Eondents

ORDER (oral)

BY R.K. Upadhyaya, admnv. Member -

The learned counsel for the applicant appear-
ing on behalf of the applicant states that the applicant

intentds to make a representation to higher authorities

for cancellation of his transfer order. Therefore at this

stage,he wants to withdraw this original application with -

liberty to file a fresh application)if necessary. Permigi
RN

ion as prayed for is allowed. This OA is dismissed asg

withdrawn.

&Q’/u “fﬂ/

(J.K. KAUSHIK)
JUDICIAL MEMBER
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